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. : dne Yrs. & Type. Occupation
. Jawaharlal.m. M.Pamaswamy ~— SC.D 36 D.32/4  August,E6.
é, P.Raghavendrarao P.Satyanarayana.do. 40 D.31/6 do
i. S.Prabhu Raghsvendraprabhu,dc. 50 D.21/4 guly, 73. g
4, V.Ashokkumar Venkatachalapathy.Do. 53 D.34/3  lay, 90 <
) §. V.Kamakshi H/¢.Shailesh Durgapal.do.34 217, ‘

i - Sc.Hestel.Ceot BB g
g, ReS.Bambah. Indersingh Bamba.SC.E. 44 F/1,5. ng‘es '
'}, s.,Sivakrishna Keddy. Eswara Reddy.SC.D. 46 D/26.3.D.May, &5
4. S.K.agarwal Som Prakash do, 50 D/7~4 Nov.E4

. 9, D.igmalingam  P.Veeraish SC.E. 40 D/17-4 June, 64
'o,h.Sankaran' A.M, Sundaram do. 48 D/16-2 Jan, 85
111 .Raghavendrarao,P. M.HeRamaiah do. 45 D/22-2 |
]E2.A.Bha§avathiréo. A.L.Rao SC.F. 46 E/16-2 Dec, &4.
13 Anand Kfrishaa G.P.Srivastava SC.D. 4¢ D/16~1 Jan, €4 -
ﬁ4.Y.Gopéiakrishna Y.Suryanarayana=- q
{ : Razo 5C.C. 37 D/1E-4 June, 86
f5.Shivshankarappa. Bheemappa U,  TC.A. 45 D/34-6  10.11.90 ‘
i6 .D.D.SQW Purnanandam 8C.C 35 @.411,
¥ ;;{ Ec.Hostel . .Dec, 90, !
7 Pratultpanda Pal Dayalnath Psl  SC.E. 50 E/6.2.  March,89 [;
25 A.RamiTao Viravenkatraoc SC.F. 54 E/7.2. May, 73. %

3G §fivastava.K.P.Srivasﬁava SCl.D, 3b D/33=4 Jan, 90,
@iShobha Sudhir Varma SC.C. 407, sc. _ )

e ) Hostel '
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M.S.Prasad MsB.Prasadarao‘\sc.L 7 Essi 4 aeme
| K.Herikrishna  K.SSbbaiah - SC.3. E.5/1 1.3.1969
* i-%u« . ‘-x SC B 27 112‘ Scien_ -
T.Aravinder Satyanarayana + JSO Hostel, Jan, 93.
. . 1 * J
Dr.B.Laxminarayana %R, Y.Somaye julu, SC 40 D/1°%.2. April, 90
- L. . . uO .F. 3
25!.P.1‘iuthusnamy Ponsusamy o S8 E/6.1. May, 73
26{. Y.Ravikumar Gu'r:lnadrarac sc. 57 E/14.1., Sept.,85
e o x ! «D
27, OsKeSingh Tribuwans ingh - 36 D/1/2 May, &¢
b . ) «E
2%.K;Th1ruvengadam S.Krishnan se.x 38 .D/17.2. Nov,.85
2'9‘i. H.D.Kulkarni  D.S.Kulkarni sc. 55 E/23.3. July, 91
_ o .E
30. NsS.Harischandrarao.Narsimharac.SC.D o oct-E5
l3ﬂjﬁn@al Ram Rakkha Hal -SC- 50 D/1e.2 July,83
- - ‘1 - :‘
32£_ V.C.Pisra L.D.Misra ! 58 E.17/5 May, 93
[} S .'“ -~ ¢
33, P. Baburac Bhogiraju sc B4 E12/5 Cct.B6
. | C.
34 K.R.Sundaram  K.S.Raghupath B 52 D.30/1 4.2,89
35, K.KEajaram Kalyanaraman o 42 D.&/3 June, 95
] S SC. .
s, : 2 29 114, S¢ien-
T.Kameswararao Hamimantharao SC.D 1St Hostel.17.2 3.94
37, ¥.Dayahand K.Nérsappa SO # D/33.5 August, £6
38, K.C.Kammar ’ SCsB 47 D/33.3 \
/ Ch.Kamr SC.D 3 Dec: 660
_ - D37
.39I D.Raghuram D. SUbramaniam e X Dyi15.3 Mar, 86
.40 S. Rajendraprasad.sivadasan Vidyan ; > Sept, 92
41} Ch.Surender Venka taswan «SC.C.36 D/7.1. 15€6
ny SC,D 37
.42, 8.E . D .
2 S.Hunsraj Shanthars j s o . /15,¢ Mar, 93
3 Anupkumar Sahay Mgharaj Szha ) 8> D/22.1
44 G.Subbaredd Y do. 45 D/27.€ Q
g . 4 Thimma- Reddy do 38 ' 1.7.20
.’4 . oV.S\lbbaraO J‘anakiram s * C/27016 6.8-93
.4g.D.Rajpal - omachs rva armaSC.G, 57 E/13,2. 1970
. . i B y 5
.47 .¥iranjan Prasad.R.C.Prasad :O.A i3 C/28a5 June, &4
N, C.C. .
4 Sriramulg Balaiah TC.A %2 D/16.3. July, 94
4 .A Supbal axmi w/ : . ° 42 C/30.6 July, 8
O.Srinlvasrao 3 Y. 86
8Q.T-Lalita S « dCs 41 C/30.9 :
i undary Parthasarathy do 4 ) do
- * - 1 C/2909 - 3 ~
5‘ »:\.Sadhuk.han g‘Jrll 86 to
53. p umar RaJ S KCR&J dO 41 D/&'4o Decp 73.
. O\Ja [ C
5:1 ] 9jeet giroh Tara Singh s /31.3 July, 86
5‘ G. aby Sarcjini. W/b.Dx A.Rama -d 46 C/34.13 June, 86
3 .V Ve *Gode T30.dGCe 40 :
Satpc Laxmi W/o.c MK rishna.do. 37 C/B?.;z Sept, %2
Parthasarabhy do. 43 ;/Zo. 2 2,6.86
- P
-P-Pillal s e c/ .2, 1.12,91
AsSubbaraoc C/>.8 Jan, 73.
v: SC.D 36 D/26.1
Ganes s Taly. €8
S«Ganesan C.E. 44 E/ ' )
. 2
'3.¢4. May. 86.



62.
68
64.
65-
66.
-67.
68.
‘69,
70
7.
2.
3.
74,

75.
76.

89
90:

92,

. 95

5.5.Gattani
M.V.Kamanaish
G.S5udhakara Reddy.
G.Subhashchandra
CsK.PeSarma
E.VsLakshmi
1.K.Jaganmohan
i-ahesh Nawathe
C.Ramaprasaga Rgo
C.Satyenarayan

c.Re¥rishnakumar

G.Vijayaprasad
B. M. lnabeshauvpa
D.Venkatesham
M.3ankarnarayana
Ue.M.S.Marthy
bel.hmad

Vijay littal
H.Chakravarthy
B.Rahakrishnarac
i..Sivananda Sarma
T.Vijayabhasker

S.V..lhadan mchan

S.Veerciah

oeRamulu

| Eolo Rzmachandran
JAD.C.Govil

“t N.Dgs

S.L.Badnikal
M.¥.TLas
KeNirmala Kumari
Rangaswémy B.H.
Ne Shabmugam
heS.5.V.5.83rma

S.:,Kohili

P.,iK.Sinha
‘Rthaji

tAnupam Sharma

- em wm mw mm m An M ae Em em A ., A e @

SeBerlaraj Rymsaxxn

5.D.Gattani
Balasubbarafu&u
Jacga Reddj’
G.B.Lal

kilakantha Sastry.

Sreeramulu
Chennakiétiah
R.Kk.l.awathe.
Subbarac .
Fentaiah
H.D, Ramaswamy
Iyyengar
G.Venkateswérao
B.P.Mahadev;ppa
Gangaram |
Viswanatham.
U, k. Murthy )
Samatullah .
B.C.hittsl .
Venkateswara Rzo
Satyanarayana
Sriramemurthy-
Bullirzaju
Ananta Charyulu
late Kondaiah -
Chandraiah -
jf (= VIPLVINT -2 N
rrishnaswamy
Jwala Prasad--
N,C.Das
L.lN. Badnikal-
R.Das
Abhishekam
Nanjaiah -
Narayanaswamﬁ
Sgrayanaréyéha
Marthy
G.C.Kohilis:
Bansi Sinha:;t
V.Ramaswaﬁy%ﬁ*

omkar Swarupr

SC.D.
5C.C

CM,I1.

do.
S50
SC. 8.
D
S5C.U
SC.E

SC.B

SC.D.
sSC.C
do.

sC.D
do
SC.E
SC.C
SC.D
3C.C
SC.B
JS0

CM, I1.

dce.
do.
SCE
SC.TF
SC.B
SC,.D
do.
SC.C

SC.B .

SC.F

" TCA
“Clie IX.

SC.D
SC.C
do.

36
42
46
50
52
36
45
44
40
45

42
41
30
35
34
36
46
46
30
36

50
25

46
34
4%
45
54
24
37
36
29
31
49

60
43
36
26
27

TR No. Date of

Type Occu-
D/32.3 1990
D/6.1 Mar/69
C/29.2.k2r,73
C/28,12.Mar, &5
D/1%.4. Mar.©2
c/3.2. 1¢¢90
D/30.3 NMay,2%4
D/27.4 25.2,8b
T/10.4¢ Jul,58
D/30.5 Jan,%0
D/10.2 Cct,b5
D/32.5 iay,867
211,8.H.0ct, 91
D.32/6 Dec.t4
D/10.1 Aug,®2
D/15.2 tiar, &9
D/31.2 apr, &5
E/6.4 Dec,S0

C/27.10 24,2.90
D/34.2 Gct,89
D/1%8.,1 Mar,&%
C/26.32. Apr, S4
D/33.1
C/34.1 Dec,¥74

Nov.e&2

C/46.3  1%66
C/2%,13., 1992
D/44.4 July, 9
E/17.3 Nov,&5
C/25.4 Apr,94
D/20,2 Feb,&9
D/44,2

S.H.216,4,12,9
S.He416 Jul,
E.12/4 aug, &

\O
Wty

tn

D.27/3 Jan,
C/44/13 Apr, S4m
D/7.3 Aug, 56
S.H.211,Marx,92
S.He117 hov.S1
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__________________________ Cocupation
. .99, p.V.Se.Sastry C.V.4vadhani éE.E. Mar, 91
) 100. k. V.¥.R.Charyulu Ramanujacharlu A.C, 1 Jly,94
101, £ Nalini Raghava Rao sC.C Nov,&8
102.%.5.Szmma Narasimha Myrty.SC.D 2053 Jul,&67
.103, b.Prabhakar Visweswaraish  do. 53 ﬁ/{f.4 May, 91
.104. F.A. Sachdev Assandas do. 47 D/22/3 oOct,66
105_}.Nageswaraf§o reRama Rao do. 49 9/3252 doe.
105.?..C.Bandhopadhyaya F.C.Bannerjee | 3C.F .55 3/17. 2 Nov, &5 ‘
107.bhenzhjaya Agrawel  K.D.Agrawal SC.C 27 413, S.H.10.4.91
108 p.5.S.Fco D.3.Marayana  SCJD 37 D.26/6 aug,88
109.f.Rama Hohan Rao Sreeramilu TCA 51 D/19%9.3 May,73
110...Shobha Ram. ' Tirumalarac do 33 D/33.,6 Apr,86 I
. 1115uﬂrlshnaven1 W/0.Pitchaish., 4o 45 D/21.3 Aug,86 ﬁ
1?,2 ._D.Satyanarayan D - Sevntemy o eyepes  <he ho D[‘ l\ﬂl g Q0
113{:.Barua 8.C,Baruah SC.E 44 E/13.3. &pr,&5
14l B.V.liityananda Verkata Shenoy &o 45 E/13.5 Sept,E85
115[:.;.13:—11"51 Lakshmi WC T sulrtedaen TCL 36 C/32,14 Aaug, 86
llst:A.ueorce rutty C.M.Abraham 55 5& C/il;l, Sept, 73 ;
117 Payanand Swamy Venkata Swamy CHM.II.53 C/1.2 Sep,85l %
,118ph Balachandran C.C.lMair SAL.II.54 C/6,1 1580
119£h=ndrakdnth Remachander, ¥, JSC 45 D/27;1 Gct, 89 . \
120¢’Dcvadas Achanna SSE, 5B C/ilé..-Apr,95. N
l B | APPLICANTS. '
KX X ¥ oV — v AND
- ‘1. Union of India represented by its Secretary, Ministry of Defence,
New Délhi,

2. Scientific Advi-er to the Ministry of Defence and Director General of
Defence ﬁasearch and Development Organisation, New Delhi,

3. Director, Defence, Electronics Research Lab (D.L.R. Labs)Chandrayani-
gutta, Hyderabad.

4, A.A.C,, G.E.(P) (1), R&D, Kanchanbagh, Hyderabad. Respondents.
" Counsel for the applicant: Sri sS.lakshma Reddy.

Counsel for the respondents: Sri V.,Bhimanna.
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(by Hon'ble sSri R. Rangarajan,Member (A)

Heard sri S.Lakshma Reddy for the applicant and

. gri v.Bhimanna for the respondents.

There are 120 applicants in this 0.A. The applicants

ety

in this 0.A., challenges the increase in th%ifates of Electricity

and water consumed by them by the impugned orders as per

Annexures I and II dated 31-10=1995,

This 0.A,, is filed praying for a declaration that
the action of the respondents in unilaterally revising the
Electricity and Water Charges from the present rates to Rs.4/-

per 1000 litres towards water charges and Rs.a/- per Unit
towards electricity charges consumed through D.O.Part I

dated 31-10-1995 issued by the 3rd respondent is totally
illegal, arbitrary, without jurisdiction and violative of
articles 14 and 16 and 21 and also 300-A of the Constitution

of India and to direct the respondents to review the said

chargess

A simijar O0.A,175/1996 filed on the file of this

Bench of the Tribunal challenging the orders issued by the

respondents therein revising the rates of Electricity'and
Water charges pa?able by the applicants for the guarters under

their occupation was disposed of by an order dated 7-2-1997,

- dismissing the same foilowipg the decision & rendered by the

Principal Bench 4in O0,A, Nos., 1309 of 1995

D—



0.A.N0.162/96 and batch dated 29.10-1996. The Principal

Bench in that batch of cases held as under:

vThe main argument of the applicants’
centres round the propriety in increas-

ing the rates. It is nét for courts

or tribunais to go into thé cost structvre
or prescribe price line, be 1t the matter
- of elect;icity or water tariffé or the:
matter of rail@ay freight or passenger
tickets. These are matters at least
outside the jurisdiction of the Tribunal
and hence not justiciable. It may be

that the Government or a public authority
as a model employer, must‘confoim to
certain notions accepted in the relms of
public administration in their éonduct.

If they do not do this (aséuming they

do not do it), the remedies are not
judicial, If applicants are aggrieved, it
is upto them to move the competent authority
with théif'grieVances.. Some. of .the appli-
cants submit that they propose to cut down
their consumption if rates are increased and
that metefing system would help fhem do it.
Thi is a suggestion whiéh has to be
considered. It is again for'applicants to
move the competent authority for redressal

of their grievance."

>
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The present case is also similar to the one

decided by the Principal Bench referred to above.

I do not see any reason to differ from the
judgment given by this Tribunal in 0.A,175/96 and the
decision given by tﬁe Principal Bench of the Central
Administrative Tribunal 1in the above referred batch
Cases. I agree with the reasons gilven in the earlier

decisions referred to above.

Though the learned counsel for the applicant
gsybmits his contentiqns elaborately, I feel that the
matters challenged in this 0.A,, are outs%de the
jurisdiction éf this Tribunal, I, therefbre; do not

see any Jjusticiable reason to analyse the contentions -

advanced by the learned counsel for the applicant.

The learned counsel for the applicant sibmits

that this 0,A., is to be returned back as it is not
considered for lack of jurisdiction, The 0.A.175/96

on the file of this Bench was dismissed for the same

Feasons given by the Principal Bénch. In that 0.A.,

als0 the present counsel Sri Lakshma Reddy was a ﬁarty
representing the applicants therein. He had not taken
such a plea in that 0.A,, to return that case éven.though

that cgse was also dismissed: for waht of jurisdiction.

b~
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Hence, I do not find any substance in this contention

of the learned counsel for the applicants.

In view of what 1s stated above, I am of

the view that this O0.A.jp is to be dismissed for reasons

stated above.

.In the result, the C.,A., is dismissed.
No costs.

R.RANGARAJAN,
Member (A)

Date: 18-=12--1997. ' | J

Dictated in open court. W\(}W’/
\b ) &
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